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Klilapplq or a lehool IIrl .". a 
DeIhl PoDce CHlclaI 

*1_. Shrl Shrl Chand Goel: Will 
'tile Minister of HallIe Aftalrs be pleas-
ed to .tate: 

(a) Whether a Delhi Police Official 
___ Uy kidnapped a sixteen year old 
~ Iirl from her home in Gautam-
aaear. New Delhi; and 
(b) If so, whether the culprit has 

jJeen arrested? 

''!'lIe .bllster of State in the Minis-
try .. Home Aftairs (Shrl Vidya ChB-
.... Sinal.): (a) Yes. Sir. 

(b) Be has not been arrested so far. 
Every eft'tlrt is being made to trace 
IIhe girl and the accused person. 
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NomiDaUon of tw, H.L.Aa. to Goa 
A8IeIDbl,. 

1'706-A. Sbri D. C. Sbarma: Will the 
Minister of Home Aftairs be pleased 
to state: 

(a) whether the Opposition Members 
01 the Goa Assembly have represented 
to the Prime Minister against the 
nomination of two Members to the Goa 
Assembly and have not been attending 
the Assembly Session in protest there-
to; and 

(b) if so, the action taken or pro-
posed to be taken in the matter7 

The Minister of state In tbe Minis-
try of Home Affairs (Sbrl Vldya Cba-
ran Shukla): (a) There had been such 
a representation from the President of 
an opposition party in the Union terri-
tory. The opposition members have 
been attending the Assembly during 
.he question hour and leaving the 
house thereafter protest a,ainst the 
nominations, 

(b) As the nominations have been 
made in accordance with law and the 
nominated members have assumed 
office. no further action is proposed to 
be taken in the matter, 

Loans to Private Bodies for bul1dlq 
bouses 

*1'709. Sbrl Madbu L1ma1e: 
Sbrl S. M. BanerJee: 
Dr. Ram Hanobar Lobla: 
Sbrl George FernaDdes: 
Sbrl Ram Sewak Ya4av: 

Will the Minister of Finance be 
pleased to state: 

(a) whether the West Bengal Local 
Self Government MinlJlter submItted 
any note to the Centre/Life Insurance 
Corporation about the Life Insurance 
Corporation's policy In regard to giv-
Ing of loans to private bodies for build-
Ing houses; 

(b) If so, the main suggestions made 
therein; and 

(c) the reaction of Government! 
Lite Insurance CorporaUon thereto? 
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'1'he MiDlster Of State In the Minis-
Iry of FilWlce (Shit 1[. C. Pant): 
(a) No, Sir. 

(b) and (eL Do not arise. 

Inventol')' accumulation lu Public 
Undertakings 

"'1718. Shri S. S. Kotharl: 
Shri YBBhpal Singh: 
Shrl Bam Gopal Shalwale: 
Shri Kameshwar Singh: 
Dr. Karnl Singh: 
ISbri Madhu Llmaye: 

Will the Minister of Finance be 
pleased to state: 

~  whether it is a fact that inven-
tory accumulation in the pubJie sector 
undertakings in general is considered 
by Government to be very high; and 

(b) if so. the steps wbich are being 
taken by Government to ensure that 
the level of inventories is brought 
down? 

The Minister of State In the Minis-
try of Finance (Shrl K. C. Pant): 
(a) Inventory levels in some Public 
Enterprises are high; but no generalisa-
tion can be made in this matter. 

(b) Government have already stress-
ed··th Public Sector Undertakings the 
need for a critical study of inventories 
and they are also arranging for Courses 
in this subject at some of the Institutes 
of ~ ~  Government have also 
recen\'iy' coristituted a Committee to 

~  in ~  the methods of in-
ventory control and the levels of inven-
tories, in relation to production/opera-
tional requirements in selected enter-
prises. The Committee will advise 
GOvernment on the measures necessary 
to keep the inventory at economic 

~  and also suggest improvements 
In the 'techniques of inventory manage-
ment. '  . 

Polio 

*1'Jll. Shrl A. K. Kiakn: 
Shrl S. N. Malt!: 
Shri TrIdIb Kumar ehan-
0111'1: 

Shrl YBBhpai Singh: 
Shrl S. C. Samaaaa: 
Shri Abdul Gam Dat: 

Will the Minister of Health ... 
Family Planning be pleased to state: 

(a) the percentage of children at-
tacked by polio in the COUIII r,v; 

(b) whether Government have lIDli" 
proposal to arrange for polio-vaccina-· 
tion as a national policy to prevent It:: 
and 

(c) whether any foreign assistance-
is expected in this behalf? 

The Deputy Minister in tbe Ministr)' 
of Health and Family Planning (SItdo 
B. S. Murthy): (a> No all India survey 
has been conducted to assess the inci-
dence of Polio in the country. How-
ever. from the statistics available from' 
the States. the incidpn('e of Polio is· 
seen to vary from ·002 per cent. to, 
0,38 per cent. 

(b) Arranl!ements are beine made to 
attain self sufficiency in the production 
of polio vaccine within a few years. 
This will enable immunisation beiQg 
carried out in the M,C.R Centres ID 
the country. 

(c) Does not arise, 

SulpJlur from coal 

*1712. Shri R. Barna: 
Shri D. N. PatodJa: 

Will the Minister of Peh'eleaa ... 
Chemicals be pleased to state: 

(a) whether any attempt has ~ 
made In Assam to extract sulphur '-
coal; 

(b) if so, whether any project .... 
port hal been drawn up in this repnI;. 
and 

(c) whether the demlllld for sulphur 
in fertilizers. chemicals and paper .... 
dustr1es ,wllJ be m.t from the cal ... 
Assam havm. a high percentaee fit 
sulphur eontent? 




